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FREE REGISTRATION LINK

Click here to register now ¥

7.Jan.2021 | 2:45 AM,,

CPE hours Credit as per IBBI norms
for Insolvency Professionals.

CENTRE FOR TRANSNATIONAL

ORGANIZED COMMERCIAL LAW

ﬂ: . NATIONAL LAW UNIVERSITY, DELHI

CODE

Thu. 7.Jan.2021

WHO MAY JOIN?

2016,

@ Government officials in Tax,
Revenue, Legal, In-house counsel of PSU’s.

@ Working Professionals like CA, CS, CMA,
MBA, Bankers, Insolvency Practitioners,
Consultants, Lawyers, Stakeholders in
Insolvency Proceedings = Creditors,
Corporate Debtors, and the like.

@ Academics: Teachers in Law,
Finance, Economics, Business & Management
Studies. Students of Doctoral,

Post-Graduate, Graduate/Undergraduate.

“Insolvency Resolutions,
Promoting Entrepreneurship post the Pandemic”

Shri Rajesh Sharma
Hon’ble Member (T)
NCLT Mumbai

Dr. M. S. Sahoo
Chairperson, IBBI
Inaugural

Mr. K. R. Sajikumar
Executive Director
IBBI

Siael €, 1K, Sim@in
Joint Secretary
Ministry of
Corporate Affairs

Ms. Kokila Ms. Antonia
Jayaram Menezes
DGM, IBBI IFC World Bank

Cross-Border
Insolvency
Proceedings

Topics covering current
proceedings against guarantors,

MSME Insolvency,
Entrepreneurship

issues in
CIRP, Resolution Plans,

4

Prof. Srikrishna Dr. Mukulita Dr. Navrarng
Deva Rao Vijayawargiya Saini
VC, NLU Delhi WTM, IBBI WTM, IBBI

Corporate Pre-Packs

Insolvency

>

Mr. Ritesh Kavdia Ms. Kathleen
ED, IBBI Lannan
Corporate Senior Legal

Liquidations Officer UNCITRAL

Mr. A. S. Chandiok
President, INSOL
India

SYMPOSIUM
ORGANIZER

Dr. Risham Garg
Associate Professor of
Law & Director, Centre
for Transnational
Commercial Law,
National Law University
Delhi

Dean J. Rich Leonard
US Bankruptcy Court
Judge (Retd.)
Bankruptcy Courts
post the Pandemic

law &
Antecedent

Pireit, Relbeees
Parry
Insolvency and
the Digital
Economy

practice like,
Transactions.

insolvency

Registration & Participation is free of cost, however, Insolvency Professionals who
want CPE hours Credit may be required to pay a nominal amount for the certificate.

All inquiries shall be sent to editor.ctcl@nludelhi.ac.in.


https://app.livewebinar.com/933-580-070
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